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Obituary References :

Special Mention (Rule-280) :

The following Members to raise matters under Rule-280 with the permission of the
Chair :

1. Shri Gulab Singh 6. Shri Jarnail Singh
2. Shri Jitender Mahajan 7. Shri Anil Kumar Bajpai
3. Shri Somnath Bharti 8. Shri Mohan Singh Bisht
9
1

4. Shri Haji Yunus . Shri Naresh Balyan
5. Shri Om Prakash Sharma 0. Shri Jai Bhagwan

Papers to be laid on the Table :

Shri Satyendar Jain, Hon’ble Minister to lay copies of the following on the Table of

the House :

1. Annual Report of the Delhi Technological University (DTU) for the year 2018-19
(English Version).

ii. Annual Report of Delhi Electricity Regulatory Commission (DERC) for the year
2017-18 (Hindi & English Version).

iii. Annual Accounts of Delhi Electricity Regulatory Commission (DERC) for the year
2018-19 (Hindi, English, Punjabi & Urdu Version).

iv. Notification No. F.3(596)/Tariff/DERC/2019-20/6641/047 dated 02.06.2020
regarding Delhi Electricity Regulatory Commission (Business Plan) Regulations,
2019 in Delhi Gazette (Extra-ordinary, Part-1II) (Hindi & English Version).

v. Notification No. F.3(551)/Tariff-Engg./DERC/2018-19/6195/049 dated 02.06.2020
regarding Delhi Electricity Regulatory Commission (Power System Development
Fund) Regulations, 2019 in Delhi Gazette (Extra-ordinary, Part-IlI) (Hindi &
English Version).

Introduction, Consideration and Passing of Bill :

Shri Satyendar Jain, Hon’ble Minister to introduce ‘The Delhi Goods & Services

Tax (Amendment) Bill, 2020 (Bill No. 03 of 2020) with the leave of the House.

Also to move that the Bill be considered and passed.

Short Duration Discussion (Rule-55) :

Shri Saurabh Bharadwayj

Miss Rakhi Birla

Shri Dilip Pandey

To initiate discussion on “ the steps taken by the Delhi Government to tackle the

Covid-19 pandemic which was made possible due to the co-operation of Doctors,

Nurses, Para-medical staff, Revenue Department, Civil Defence Volunteers, NGOs,

RWAs etc. and the Government of India.”

Resolution :

Shri Raghav Chadha to move a Resolution on the issue of eviction of 48000 jhuggies

with the leave of the House.

C. Velmurugan

14™ September 2020 Secretary



